E

F11 Oral Answers  AGRAHAYANA 29, 1894 (SAKA) Oral Answers 26
S R THE MINISTER OF STATE IN THE
Qe * frg ¥ = MINISTRY OF HOME AFFAIRS

AT AT T w7 Ay | & A
oF gt e wT xR v g A
el fis 1969- 70 #
fagre ®Y 4463 27 @ Wi AN
firsm wr ot 1971 725 sEw TgTHY
6956 7 & faqr wr & 1 I wwT
& oI Wy 7= wre oy qoor€ § oY
@ gfg ST &1 wew [wEn §

" oft o S A : faers fraar
faegr gut ww § @z &3 S €
fer 3u¥F graoE W Wl wEew §
Faar fie S o e A I Ry,
4t Y 9a9 vad ardy fermde o
gt 7Y @ wie o 27 oft § ag 9aT A
ary & &Y §27 oW a9 & ¥
afz fagre T 39 #1 T et §
foram g 2 & A 9% forg w1 wd ATy
N o ?

=it fa@me waR : 9y R A
oF g fear § ga sie & fagre avre
FT SATA ATHING FEIT )

weryt WHAW @ TAAT FTH § |
o & AT G ¥ @I |

UN, Seminar in India en application
of Satellites for instructional T.V.

*535. SHRI M. KATHAMUTHU':
SHRI SHRIKISHAN MODI:

Will the Minister of SPACE be
pleased to state:

(a) whether the United Nations
propose to hold a Seminar in India
on the application of satellites for in-
structional television;

(b) it so, when;

(c) how many countries could
participate therein; and

(d) who will represent India?

(SHRI K. C. PANT): (a) and (b). A
United Nations Panel meeting on
Satellite Instructional Television Sys~
tem is being held in India between
the 12th and 20th of December, 1872,

(¢) Participants from the following
countries have been included by the
U.N. for the Panel meeting:

Australia, Indonesia, Iran, Ivory
Coast, Japan, Kenya, Malaysia, Man-
golia, Morocco, Nigeria, Philippines
and Thailand.

In addition, individual experts from
Canada, Germany, U.K. and US.A. are
also attending the meeting.

(d) India is represented at the
meeting by officers of the Depart-
ment of Space and the Ministries of
Information and Broadcasting, Agri-
culture, Communications, Education,
Health and Family Planning.

SHRI M, KATHAMUTHU: May 1
know from the Minister why the
socialist countries are not attending
the seminar?

SHRI K C. PANT: The Soviet
Union was invited; they could not
send a repregentative, nor could the
USA. But these panel meetings are
held from time to time in various
countries, and this time it was thought
that especially for the developing
countries a meeting would be held
in an area where poineering work
has been done in the field of satellite
communication and the use of tele-
vigsion system. Therefore, this was
held in India. Earlier, the idea was
to limit the countries who are attend-
ing this to the ECAFE countries.
Later on, the countries which belong
to the African region—the Economic
Commission for Africa—were also in-
cluded. Therefore, the countries are
from Asia and Africa by and large.

MR. SPEAKER: Shri Shrikishan
Modi,

SHRI SHRIKISHAN MODI: No
supplementary.
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Remitignce made by Forelgn Contrel-
jod Companicy

*536. SHRI JYOTIRMOY BOSU:
‘Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY be pleased to
state:

(a) whether a number of foreign-
controlled Companies with Officeg in
India, trade only on their brand
names without sctually entering into
manufacturing activities themselves
and the products largely made in fac-
tories owned and run by the Indians
are often marketed by them;

(b) whether many foreign Com-
panjes with a small capite]l structuyre
and minor investment manage to re~
mit large sums of money because ol
the vept demands of ulh conmumer
goods in the country; and
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TRE DEPUTY MINISEER IN THE
MINISTRY OF INDU DEVE-
LOPMENT (SHRY SIDD) AR

PRASAD): () and (b), Yes, Sir, A
few such instances have come to
notice,

(c) The Foreign Exchange Regula-
tion Act is being suitably amended in
this regard.

SHRI JYOTIRMOY BOSU: May I
know how many international brand
names are in use in Indis and how
many of them manufacture their own
goods and how many get it manufsec-
tured from others including the Indian
manufacturers?

SHRI SIDDHESHWAR PRASAD:
The cases which have come to our
notice are: 1. Singer Sewing Company,
2. Chesshorough Ponds Ltd. 3. Fire-
stone Tyre and Rupbber Company.
4, Union Carbide. 5. Colgate Palmolive
and 6. Bata Shoe Company.

SHRI JYOTIRMOY BOSU: My
question was very specific. How
many international brand names are
in use in India now—their total num-
ber—and how many of them have
their own manufacturing arrange-
ments and how many get their goods
manufaetured by other including
Indjon companies? Will Mr, Subra-
maniam get up and answer it?

MR, SPEAKER: Dop’t direct them
like that. leuve it to them,

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY (SHRI C. SUBRAMA-
N{AM): I cannot immedistely give
the nymber of foreign patents in
India,

SHRI JYOTIRMOY BOSU:; Not pat-
ents; brands.

SHRI C. SUBRAMANIAM: My col-
leagues has given the names of the
firms whith are using brasd nanes





